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Madras, Maharashtra, Kerala and
Vttar Pradesh.

(b) Due to difficulties of personnel
and finance,

(¢) The Al India Council for
Secondary Education at its meeting
held in October, 1963 recommended as
follows: —

(i) The national pattern ot secon-
dary education should have
an underlying  uniformity
throughout the country,

(ii) The desirable national pattern
is as under:—

(a) a total schooling of 12 years
should be given to students

+  admitted at the age of 6
in clasg I;

(b) the last 4 years should
constitute the  secondary
stage of education;

{c) an  examination called
higher secondary part 1
should be provided at the
end of the first two years of

. the secondary stage in order
to enable students to take
up specialised and diversi-
fied courseg at the second-

ary stage;

{d) the examination at the end
of the secondary stage
should be called the higher
secondary part II examina-
tion; and

{e) the standard to be attained
at the end of the secondary
stage should approximate
to the old Intermediate
standard and make the
student eligible for admis-
sion to the 3 year degree
course without the neces-
sity of having to go through
any  other prevnaratory
course like the P.U.C.

(1ii) The transition to the desira-
ble pattern may take place

in one step or in two stages-
(1) by the addition of or
year at the end of the 10-yes
course; and (ii) by the add
tion of another year to tb
1l-year course. The schoo
which have been upgraded 1t
the 1ll-year higher secondar
pattern should be deemed {
have covered the first stag
The students who complel
these courses successfull
should continue to be eligib.
to the 3-year degree cours
Further, there should be paril
in the syllabus adopted f¢
(a) the 9th and 10th class¢
of ithe traditional secondar
schools and the wupgrade
“schools and (b) the PUC an
the 11th class of ‘the upgrade
11-year schools.

(iv) All States and Union Terr
tories should take effectiv
steps to move towards achiey
ing the desirable pattern witl
in a reasonable time and
steps should be taken whic
runs counter to the nation
pattern. In particular, whe
the schooling period is
years it should be immediat
ly increased to at least
years. For a 10 year scho
the examination at the end .
the 10th class should be calle
higher secondary part T to i
dicate the incompleteness
the school course,
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[FINANCIAL ASSISTANCE TO SANSKRIT
Panprrs v U.P.

346, Sarr B. N. BHARGAVA: Wil
he Minister of EpucaTioN be pleased
> state the amount of financial
ssistance given to the Pandits in
Jttar Pradesh during the year 1962-63
nder the schreme of Government for
roviding financial assistance to Sans-
rit Pandits in indigent circumstances
nd the names of the Pandits to whom
} was given?]

farar At (s WigrmEnet 0w
ARC) S, w75 3O g 1 g
W A ¥ He gT WaeA-aa)
T B qUT IS FAT GEFT IS X
fea v ar ;o g & st
i g § 09 IR A AT @Y
IR Wad afw fmmw 3 fa
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t[(Tue MINISTER or EDUCATION
Sarr M. C. Cuacra): Nil, Sir, so
ar, However, applicationg received
inder this scheme were considered by
the Central Sanskrit Board some time
180; enquiries are now being made
tbout them through the State Gov-
srnment, and a final decision will be
aken soon,]

[ 3 DEC. 1963 }

to Questiong 2244-
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+[SCHOLARSHIPS TO SANSKRIT SCHOLARS
ww UPp,

347. 'ssr1 B. N. BHARGAVA: Will
the Minister of EpucatioN be pleased
to state the names of persons belong-
ing to Uttar Pradesh who were award-
ed scholarships in 1962-63 by Govern-
ment under the scheme of awarding
research scholarshipg to the products
of traditional Sanskrit pathshalas and
the amount given to each person and
the period for which the same has
been given?]
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+{ ] English translation.



